IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERAEAD
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Mohd. Ismail .. Applicant.
vs

1. The Unionof India, Rep{by
it's Secretary,
Ministry cof Defence,
New Delhi.

2. The Chief Engineer(Navy),
Station Road,
Vigaskhapatnam=-4,

3. The Command Works Engineer(P),
MES, Visakhapatnam-8.

4, The Garrison Engineer,
Dry Dock & INS Kalinga, N
Station at 9, IRSD, '
Visakhapatnam-8 .. Respondents.

Counsel for the Applicant..

‘grit.. Bh.Bharathi Devi

Counsel for the Respondents Mr. V.Rajeswara Rao, Addl.CGSC.

CORAM:

THE HCN'BLE SHRI R. RANGARAJAN : MEMBER (ADMN,)X @\
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Oral Grder(Fer Hon'ble Shri R.Rangarajan, Member(Admn.) X

Heard Mr, Bh.ﬁharathi Devi, learned counsel for
the applicant and Mr. V.Rajeswara Rao, learned counsel for
thé respondents, ' |
Ze The applicant in this CA is working g Highly
Skilled Grade-II Vehicle Mechanic under R-3. It.is stated

that he was informed by R-4 to appear for Sr.Mechanic Highly

- Skilled Grade-I post to be held on 17-01-96 and 18-01-96 only

on 17-01-96 at 10-C0 A.,M, It is further a.+.ted thét the applicant
wae intimated zs above st the place where the applicant was on

duty i.e., INS Kaliga on that day. It is further submitted that
the examinaticn hall where the above trade test iz to be held‘is
about 34 KMs froﬁ his place of working and because of the distance
he reached the examination hall late 'at 12-15 P.M. R-=3 who is

the Bresiding Officer‘for the selecticn did not allow the applicant
fo write the written tegt On 17-01-96 AS he reached the examination
hall late. As he has not attended the wriften test there will be

nc use even though he wag allowed to appear the oral test.

3. This OA is filed praying for a directicn tc the

raspondéents to re-order the written test for him for the promotion

to the post of Sr.Mechanic Grade-lI and tc announce the result of

the tegst conducted on 17-01-96 and 18-01-96 for the post of Senicr
Mechanic Grade-I only after the applicant yrites the written test

and value the same.

4, - When the OA wzs admitted on 27-02-926 an interim order

was issued directing that if any cancidate(s) is/gre selested/
promoted on the basis of the written test and the viva-voce conductec
on 17th and 18th January '96 for promotion to Sr.Mechanic HS-I,

the same shall be subject to the out ccme of this case. A clear
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indication to this effact shall be incorporated in any selection/
promcotion order that may be issued in favour of any candidate(s)

at the said examinaticn.

5 A reply statement has been filed by the respondents.
It is stated in page-3 of their reply as follows:-
"Since he was the only candigate who was absent
and also after considering his long service in the Department
the convening authority has considered his application for
a re-test, NecegesI'y COnvening Order is already issued
(Exhibit-D} and Trade Test will be conducied for written,
practical & viva-voce afresh. It is also brought out that
as per the orders of the Honourables Ccurt nc one will be
promoted to Senior Mechanic HS Grade-I till the completion
of the ypsa¢ test for the clsimant Shri Mohd Ismail".
In view of the sbove submission, it is clear that the applicant
will be given another chance tc appear for written oral and
practi@al tesgts. It is further made clear by the respondents
that the result of the examination held on 17-01-9€ and 18-01-96

fer the post of Senior Mechanic HS Grade-I will not be published

till the 4egqtg for the applicént is over.

6. Iﬁ view cf the above submission, there is no further
direction is necessary in this OA except tc observe that the
applicant should be re-tested for the post of Sr.Mechanic HS
Grade-1 expeditiocusly and the result of the examinaticn held on
17-01-96 and 18-01-96 should not be published before the ,e-test

for the applicant is over and his paper salued.

7. With the above observation the OA is disposed of.

S

(R. Rangarajan)
Member({aAdmn.)

| ez
LDated : The 19th June 1996. HY 30T
{Dictated in Open Court)

No costs.
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The secretarYu.Ministry of Defence, Union of
India, New Delhi. h

The Chief Engineer(Navy), Stationroad, Visakha-

patnam,
The Ccommand Works Engineer (P)? MES, visakhépatham;

The Garrison Engineer, Dry Dock & INS Kalinga,
station at 9, IRSD, Visakhapatnam.

One copy to Smt. Bh. Bharathi Devi, advocate, CAT,
HYd. ’ N . : '

One copy‘td sri, v.aajéswara rao, Addl. CGSC, CAT,
Hyd. :

One copy to Lib:ary.'CAT. Hyd.

x

One sparé CODPY .
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